IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

\ Date : 02.08.2025

Notified

Court

amount
Fee

to be paid

1 |K.CHATTERJEE |61785/2025|02.08.2025 |WPC(OAC)/431/2001 |7 | .
2 |L.D.saHU 161789/2025(02.08.2025 |WP(C) /30956/2023 |7 | oo
3 |P.BEHERA 161792/2025(02.08.2025 |WP(C)/1033/2025 |7 | o
4 |6.C.BARIK 161797/2025/02.08.2025 |[FAO/91/2022 |7 | .
*
5 |U.K.CHHOTRAY [61800/2025|02.08.2025 [WP(C)/17572/2025 |7 oap T POy
*
6 |K.C.NAYAK 61803/202502.08.2025 |CRLMP/862/2025 7 éé%ﬁLéAé gégg U
*
7  |L.K.NAYAK 61805/202502.08.2025 |WA/3351/2024 7 ;é%ﬁLéAg 2688 U
*
8 |B.D.BISWAL 61808/202502.08.2025 |CRLMC/1982/2025 |7 ;é;ﬁLéAg gégg U
*
9 |B.D.BISWAL 61812/202502.08.2025 |CONTC/3274/2025 |3 ;&%ﬁLéA; gégg U
10 |s.DAS 161816/2025(02.08.2025 |ABLAPL/8725/2025 |7 | u |
4.00 , 4%3.00
11 |M.R.SAHOO 61819/2025(02.08.2025 |WP(C)/18562/2025 |7 BoNLoAD copy |0
12 |s.DAS 161822/2025(02.08.2025 |CRLMP/883/2025 |7 | u |
PRASANJIT 3.00 , 3*3.00
13 e 61825/2025(02.08.2025  |WP(C)/21279/2025 |7 oNLoaD copy |0
14 |s.DaS 161829/2025(02.08.2025 |CRLA/483/2025 |7 | u |
PRASANJIT
15 oot 61830/202502.08.2025 [WP(C)/16638/2025 |7 U
16 |YASHOBANT DAS |61834/2025(02.08.2025 |WP(C)/22749/2024 |7 | .
17 |N.K.ROUT 161837/2025(02.08.2025 |WP(C)/9973/2018 |7 | u |
18 |YASHOBANT DAS |61838/2025(02.08.2025 [WP(C)/22749/2024 |7 | u |
4.00 , 4%3.00
19 |M.BEHERA 61840/202502.08.2025 |ABLAPL/8507/2025 |7 DOWNLOAD COPY
3.00 , 3*3.00
20 |[M.BANARJEE  |61842/2025|02.08.2025 |ABLAPL/4906/2025 |7 LoNNLoAD copy U
4.00 , 4%3.00
21 |B.SAHOO 61845/2025(02.08.2025 |ABLAPL/8315/2025 |26 DONNLOAD copy |V
22 |H.K.BHOL 161846/2025(02.08.2025 |ABLAPL/8686/2025 |7 | o
*
23 |M.SWAIN 61849/2025(02.08.2025 |TRP(C)/178/2025 |7 éé%ﬁLéAé §5§§ U
3.00 , 3%3.00
24 |T.N.CHOUDHURY [61850/2025|02.08.2025 |ABLAPL/5565/2024 |7 OWNLOAD copy ¢




25 |M.SWAIN 161852/2025(02.08.2025 |ABLAPL/8249/2025 |7 | R
26 |S.SRHOO 161854/2025(02.08.2025 [BLAPL/1822/2025 |7 | .
27 |s.BARIK 61855/2025(02.08.2025 |ABLAPL/8364/2025 |7 D o33 POy

28 | ThEoRNIT 61856/2025(02.08.2025 |RPFAM/175/2025 |7 U

29 ;igiUGHNA 61859/202502.08.2025 |[CRLMP/889/2025 |7 U

30 |C.R.NAYAK 161864/2025|02.08.2025 |WP(C)/18373/2025 |7 | v
31 |P.BEHERA 161865/2025|02.08.2025 |WP(C)/20916/2025 |7 | v
32 |D. P. DAS 161866/2025/02.08.2025 |WP(C)/4153/2025 |10 | c |
33 |D. P. DAS 161868/2025(02.08.2025 [WP(C)/4122/2025 |10 | c |
34 |G.D.MALLICK |61869/2025|02.08.2025 |MACA/343/2019 |7 | o
35 |D. P. DAS 161870/2025(02.08.2025 |[WP(C)/4152/2025 |10 | c |
36 |M.BEHERA 161871/202502.08.2025 |WP(C)/6073/2024 |7 | o
37 |D. P. DAS 161872/2025(02.08.2025 |[WP(C)/4148/2025 |10 | c |
38 |A.K.BEHERA  |61873/2025|02.08.2025 [WP(C)/20920/2025 |7 | o
39 |D. P. DAS 61874/2025(02.08.2025 |[WP(C)/4127/2025 |10 | c |
140 |PITABAS NAYAK |61875/2025|02.08.2025 [WP(C)/28080/2013 |7 | o
41 |D. P. DAS 61876/2025/02.08.2025 |[WP(C)/4125/2025 |10 | c |
42 |D. P. DAS 161878/202502.08.2025 |WP(C)/4675/2025 |10 | c |
43 |S.N.MISHRA  |61879/2025|02.08.2025 [BLAPL/5157/2020 |7 | SR
44 |A.K.JATI 161880/2025/02.08.2025 |[WP(C)/2426/2017 |7 | U
45 |G. P. SAMAL |61882/2025(02.08.2025 |WP(C)/20279/2025 |10 | c |
46 |B.R.SENAPATI |61883/2025|02.08.2025 |0JC/13106/1999 |7 | u |
47 |A.T.NAYAK 61884/2025(02.08.2025 |BLAPL/3031/2024 |7 iiéggigié U

48 |T.K.MOHANTY |61887/2025/02.08.2025 |CMP/404/2025 |7 | U
49 |G.N.BARIK 161888/202502.08.2025 |WP(C)/12194/2014 |7 | u |
50 |S. K. PAL 161889/2025(02.08.2025 |[WP(C)/13148/2025 [10 | c |
51 |[M.R.SAHOO 161891/2025(02.08.2025 |WP(C)/15240/2023 |7 | u |
52 [M.R.SAHOO 161894/202502.08.2025 |WP(C)/15240/2023 |7 | u |
53 |PITABAS NAYAK |61897/2025(02.08.2025 |[WP(C)/8617/2013 |7 | u
54 |N. C. SINHA |61898/2025(02.08.2025 |WP(C)/17638/2024 |10 | c |
55 |PITABAS NAYAK |61899/2025(02.08.2025 [WP(C)/28081/2013 |7 | u |
56 |PITABAS NAYAK|61901/2025(02.08.2025 [WP(C)/28079/2013 |7 | u |
57 |P.K.MISHRA  |61902/2025|02.08.2025 |ABLAPL/8694/2025 |7 | o
58 |P. K. JENA  |61903/2025(02.08.2025 |WP(C)/21272/2025 |10 | c |
59 |K.K.MOHANTA |61904/2025|02.08.2025 |WP(C)/15910/2017 |7 | o
60 |K.N.SAHOO 161906/202502.08.2025 |MACA/572/2024 |7 | o
61 |K.K.MOHANTA |61907/2025|02.08.2025 |WP(C)/15913/2017 |7 | o
62 |B. K. PARDHI |61908/2025|02.08.2025 |WP(C)/18615/2025 |10 | c |
63 |K.K.MOHANTA |61909/2025|02.08.2025 |WP(C)/15907/2017 |7 | u |
64 |D. P. DASH  |61911/2025|02.08.2025 |WP(C)/2692/2025 |10 | c |
65 |P.S.DAS 161912/2025|02.08.2025 |TRP(C)/98/2025 |7 | u |




66 |G.SUNDARA 161913/2025(02.08.2025 |WP(C)/2267/2010 |7 | v

67 |D. P. DASH  |61914/2025[02.08.2025 [WP(C)/3553/2025 |10 | c |

68 |D. P. DASH  |61915/2025/02.08.2025 |WP(C)/4118/2025 |10 | c |

69 |R.CH.ROUT 161916/2025(02.08.2025 [WP(C)/21368/2021 |7 | v

70 |B. B. MALLICK|61918/2025/02.08.2025 |WP(C)/10013/2025 |10 | c |

71 |B. M. SARANGI |61919/2025(02.08.2025 |WP(C)/18615/2025 |10 | c |

72 |R.K.DEHURY  |61920/2025|02.08.2025 |WP(C)/15044/2025 |7 | u |

73 |YASHOBANT DAS |61921/2025|02.08.2025 |WP(C)/22749/2024 |7 | u |

74 |K. K. RATH  |61922/2025|02.08.2025 |WP(C)/20858/2025 |10 | c |

75 |YASHOBANT DAS |61923/2025|02.08.2025 |WP(C)/22749/2024 |7 | v

76 |K. MANDAL 161924/2025/02.08.2025 |WP(C)/3685/2025 |10 | c |

77 |YASHOBANT DAS |61925/2025|02.08.2025 |WP(C)/22749/2024 |7 | SR

78 |R.CH.ROUT 161926/2025(02.08.2025 |WP(C)/21463/2019 |7 | SR

79 |A. BEHERA 161927/2025/02.08.2025 |WP(C)/3685/2025 |10 | c |

80 M. M. NAYAK |61928/2025|02.08.2025 |WP(C)/20576/2025 |10 | c |

81 |R.K.DEBATA  |61929/2025|02.08.2025 |MACA/937/2007 |7 | SR
PRASANTA

82 |iMar Jena | |61933/2025(02.08.2025 |ABLAPL/8381/2025 |10 C
PRASANTA

83 |uMaR Jena  |61934/2025(02.08.2025 |ABLAPL/8349/2025 |10 C
PRASANTA

84 |imam Jena | |61935/2025(02.08.2025  |ABLAPL/8530/2025 |10 c

85 |P.K.MISHRA  |61938/2025(02.08.2025 [WP(C)/12170/2025 |7 | u
MRUTYUNJAY

86 | onnNTY 61939/2025(02.08.2025 |ABLAPL/8528/2025 |10 C
MRUTYUNJAY

87 |omANTY 61940/2025(02.08.2025 |ABLAPL/8522/2025 |10 c

88 |U. R. PATRA [61942/2025(02.08.2025 |ABLAPL/8510/2025 |10 | c
PABITRA KUMAR

89 | onanTy 61943/2025(02.08.2025 |ABLAPL/8508/2025 |10 c
MANAS RANJAN

90 | rnon 61944/2025(02.08.2025 |ABLAPL/8506/2025 |10 c

91 |B. P. TANGA |61951/2025(02.08.2025 |ABLAPL/8494/2025 |10 | c |
PRASANTA

92 | UMar JEna  |61961/202502.08.2025 |ABLAPL/8456/2025 |10 c

93 |D SAMAL 161962/2025(02.08.2025 |ABLAPL/10888/2020(10 | c |

94 M ROUT 161964/2025(02.08.2025 |ABLAPL/4055/2025 [10 | c |

95 |[B. P. TANGA |61965/2025|02.08.2025 |ABLAPL/8447/2025 |10 | c |
M/S.BIKASH

96 | ivnR ROUTRAY |619667/202502.08.2025  |ABLAPL/11785/2019 |10 c
PANCHANAN

97 | ANLGRAHT 61968/202502.08.2025 |ABLAPL/2278/2025 |10 C

98 |G JAYSINGH  |61969/2025(02.08.2025 |ABLAPL/13473/2022|10 | c |

99 |G JAYASINGH |61972/2025(02.08.2025 |ABLAPL/4934/2025 |10 | c |

1100 |G SUNDARA 161973/2025(02.08.2025 |MACA/257/2012 0| c |

1101 A P SAHOO 161978/2025(02.08.2025 |ABLAPL/5012/2025 [10 | c |




1102 |S SWIAN 161979/2025(02.08.2025 |MACA/863/2015 0 | c |
JAYADEBA
103 [Lo oo 61981/2025(02.08.2025 |ABLAPL/6374/2025 |10 c
104 |0 KOMAR 161985/2025(02.08.2025  |aBLAPL/6702/2025 |10 c
1105 |B MAHALI 161986/2025(02.08.2025 |MACA/415/2017 0 | c |
106 iiﬁDEEP KUMAR 161987/2025 02.08.2025  |ABLAPL/7807/2025 |10 c
1107 |S SWAIN 161988/2025(02.08.2025 |MACA/415/2017 0 | c |
108 oy [61991/2025(02.08.2025  |ABLAPL/6452/2025 |10 c
109 |R K BARIK 161992/2025(02.08.2025 |RSA/263/2002 0 | c |
110 |A. K. MISHRA |61993/2025|02.08.2025 |ABLAPL/5971/2025 |10 | c |
111 |P K MISHRA  |61994/2025|02.08.2025 [RSA/263/2002 0 | c |
112 | BPEEE KOMAR161995/202502.08.2025  |aBLAPL/5708/2025 |10 c
DEBENDRA
113 |0y 61996/2025(02.08.2025 |ABLAPL/5584/2025 |10 c
114 |G JAYASINGH |61997/2025|02.08.2025 |ABLAPL/7402/2025 |10 | c |
115 [P PARIDA 162002/2025|02.08.2025 |[WP(C)/20727/2025 |10 | c |
116 1o AR 162003/2025(02.08.2025  |ABLAPL/8554/2025 |10 c
UJWALA
117 | o Dmep pac  |62004/2025(02.08.2025  |RBLAPL/5352/2025 |10 c
118 |G C JENA 162005/2025(02.08.2025  |[WP(C)/9052/2025 |10 | c |
119 §é§i§$Y 62006/2025(02.08.2025 |ABLAPL/8557/2025 |10 c
120 [H. K. MOHANTA |62007/2025|02.08.2025 |ABLAPL/4609/2025 |10 | c |
121 |Y DAS 162008/2025(02.08.2025 |[WP(C)/19126/2014 |10 | c |
122 BT 62009/2025(02.08.2025 |ABLAPL/8545/2025 |10 c
SATYAPRIYA
123 | NTA 62010/2025(02.08.2025 |ABLAPL/8558/2025 |10 c
124 PN 62013/2025(02.08.2025 |ABLAPL/8543/2025 |10 c
125 |[P. K. NAYAK |62014/2025|02.08.2025 |ABLAPL/8542/2025 |10 | c |
126 [N. C. SINHA |62017/2025|02.08.2025 |ABLAPL/7140/2025 |10 | c |
1127 |R C BHOI 162018/2025/02.08.2025 |WP(C)/20820/2025 |10 | c |
128 |Y DAS 162021/2025/02.08.2025 |WP(C)/20499/2024 |10 | c |
129 |S K BEHERA  |62024/2025|02.08.2025 |WP(C)/20695/2025 |10 | c |
1130 [K N SAHOO 162026/2025/02.08.2025 |WP(C)/8922/2025 |10 | c |
131 [P K MOHANTY |62028/2025(02.08.2025 |[WP(C)/17776/2025 |10 | c |
PRADEEP
‘132 i ‘62029/2025‘02.08.2025 ABLAPL/8442/2025 ‘10 ‘ ‘c ‘
133 |H K DAS 162032/2025(02.08.2025 |ABLAPL/8594/2025 |10 | c |
134 R K MALLICK |62034/2025|02.08.2025 |ABLAPL/8690/2025 |10 | c |
135 [B. B. MALLICK |62036/2025|02.08.2025 |ABLAPL/8517/2025 |10 | c |




1136 |S SWAIN 162038/2025(02.08.2025 |MACA/426/2017 0| c |
1137 [B. B. MALLICK|62039/2025/02.08.2025 |ABLAPL/8519/2025 |10 | c |
138 [B B MALLICK |62040/2025/02.08.2025 |ABLAPL/8616/2025 |10 | c |
139 |[s R OJHA 162042/2025(02.08.2025 |MACA/1208/2018  [10 | c |
140 R K MALLICK |62043/2025/02.08.2025 |ABLAPL/8562/2025 |10 | c |
‘141 o n e RASH 62046/2025‘02.08.2025 ABLAPL/8555/2025 ‘10 ‘ ‘c ‘
1142 [P K PANI 162048/2025(02.08.2025 |ABLAPL/8682/2025 |10 | c |
1143 A K JATI 162049/2025(02.08.2025 |[WP(C)/20253/2025 [10 | c |
144 |A K JATI 162050/2025(02.08.2025 |[WP(C)/21174/2025 |10 | c |
1145 |C SAMAL 162051/2025(02.08.2025 [WP(C)/20567/2025 [10 | c |
‘146 R ANIAN ‘62052/2025‘02.08.2025 WP (C) /20878/2025 ’10 ‘ ‘c ‘
147 [B MISHRA 162054/2025(02.08.2025 |ABLAPL/8679/2025 [10 | c
1148 |M.BEHERA 162058/2025(02.08.2025 [SA/441/2001 |7 | CH
149 |A.K.BARIK 162060/2025/02.08.2025 |FAO/164/2025 0 | c
1150 |S.SWAIN 162063/2025(02.08.2025 |FAO/352/2025 o | c |
151 |[H K MOAHNTY |62064/2025(02.08.2025 |CONTC/3238/2025 [10 | c
1152 |S.SWAIN 162065/2025|02.08.2025 |FAO/164/2025 0 | c |
153 |A.K.BARIK 162067/2025|02.08.2025 |FAO/404/2024 0 | c |
1154 |S.SWAIN 162070/2025|02.08.2025 |FAO/239/2025 0 | c |
155 M.K.PATI 162072/2025|02.08.2025 |[FAO/239/2025 0 | c |
1156 |J RANI 162073/2025(02.08.2025 |[WP(C)/18188/2025 [10 | c
1157 |S.S.PASAYAT |62074/2025(02.08.2025 |FAO/348/2025 0| c |
1158 [N R PANDA 162081/2025(02.08.2025 |[WP(C)/18293/2025 [10 | c
‘159 e ‘62082/2025‘02.08.2025 CRLMC/2581/2025 ‘10 ‘ ‘c ‘
1160 |L D PANDA 162083/202502.08.2025 |WP(C)/21325/2025 |10 | c |
161 |P.K.MOHANTY |62085/2025(02.08.2025 |ABLAPL/8660/2025 |10 | c |
162 |P.PANIGRAHI  |62088/2025(02.08.2025 |ABLAPL/8437/2025 |10 | c |
163 |[S.S.BISWAL  |62090/2025(02.08.2025 |CRLMC/2253/2025 |10 | c |
164 D SAMAL 162091/202502.08.2025 |[WP(C)/21027/2025 |10 | c |
1165 |P.K.MOHANTY |62092/2025(02.08.2025 |ABLAPL/8305/2025 |10 | c |
1166 D SAMAL 162094/202502.08.2025 |[WP(C)/21025/2025 |10 | c |
167 |R.K.MALLICK |62095/2025(02.08.2025 |CRLMC/1542/2025 |10 | c |
1168 |D SAMAL 162097/202502.08.2025 |[WP(C)/21024/2025 |10 | c |
169 M R NAYAK 162101/202502.08.2025 |WP(C)/1284/2025 |10 | c |
1170 |S K BISWAL  |62104/2025(02.08.2025 |CONTC/3206/2025 |10 | c |
171 |R.K.MISHRA  |62105/2025(02.08.2025 |CRLMC/2579/2025 |10 | c |
1172 |H.JENA 162106/202502.08.2025 |ABLAPL/5743/2025 |10 | c |
1173 M MOKIM 162108/202502.08.2025 |ABLAPL/8612/2025 |10 | c |
1174 |s DaAS 162110/202502.08.2025 |[WP(C)/3295/2025 |10 | c |
1175 |[P.K.MOHANTY 62112/2025/02.08.2025 |CRLMC/2553/2025 |10 | lc |
‘176 RANJLIT ‘62113/2025‘02.08.2025 ABLAPL/8614/2025 ‘10 ‘ ‘c ‘

MOHANTY




1177 |S.SWAIN 162115/2025(02.08.2025 |FAO/167/2025 0| c |
1178 |R.DAS 162116/2025(02.08.2025 |ABLAPL/5732/2025 [10 | c |
179 |P.K.MOHANTY [62117/2025(02.08.2025 |CRLA/888/2025 10| c |
1180 [M.NAIK 162119/2025/02.08.2025 |ABLAPL/5731/2025 |10 | c |
1181 |M.BASU 162120/2025(02.08.2025 |TRP(C)/161/2025 [10 | c |
182 [B SAMAL 162121/2025/02.08.2025 |ABLAPL/8623/2025 |10 | c
183 |[S. C. SUNDARA |62122/2025(02.08.2025 |WP(C)/22511/2022 |10 | c |
1184 |B.C.PANDA 162123/2025(02.08.2025 |CRLMP/903/2025  [10 | c |
1185 |J LENKA 162124/2025(02.08.2025 |ABLAPL/8629/2025 |10 | c |
186 |[P.PANIGRAHI |62125/2025|02.08.2025 |ABLAPL/8559/2025 |10 | c |
1187 |[S. C. SUNDARA |62126/2025|02.08.2025 |WP(C)/11133/2021 |10 | c |
1188 |J KAMILA 162127/2025/02.08.2025 |ABLAPL/5716/2025 |10 | c |
189 |[SURJYA KANTA |62128/2025|02.08.2025 |CRLMP/899/2025 |10 | c |
190 |M.N.MOHANTY |62130/2025|02.08.2025 |CRLMP/878/2025 |10 | c |
191 |P K MOHANTY |62132/2025|02.08.2025 |WP(C)/4564/2021 |10 | c |
192 |H.K.MOHANTA |62133/2025|02.08.2025 |CRLMP/877/2025 |10 | c |
1193 |L.MOHANTY 162137/2025(02.08.2025 |CRLMP/875/2025  [10 | c |
1194 |K.S.SAHOO 162139/2025(02.08.2025 |ABLAPL/8577/2025 [10 | c |
1195 [B.K.DAS 162140/2025(02.08.2025 |CRLREV/364/2025 [10 | c
1196 |P.K.SWAIN 162142/2025(02.08.2025 |CMP/1132/2025 0 | c
197 |[S.K.BEHERA  |62143/2025(02.08.2025 |ABLAPL/8578/2025 [10 | c
198 |[S.C.SUNDARA [62144/2025(02.08.2025 |CRLREV/145/2025 [10 | c
1199 [N.SAHOO 162147/2025(02.08.2025 |ABLAPL/8587/2025 [10 | c |
200 |A.K.BARIK 162150/2025(02.08.2025 |ABLAPL/8591/2025 [10 | c

M/S NIKUNJA

KU. ROUT, A K

BUDHIA, S K
201 ROUT, B R 62151/2025(02.08.2025 |JCRLA/36/2022 10 c

SWAIN, MR.

SATYA NARAYAN

MISHRA.
202 |S.MALLIK 162160/2025(02.08.2025 |ABLAPL/8593/2025 [10 | c |
203 |L ACHARI 162161/2025(02.08.2025 |ABLAPL/8603/2025 [10 | c
204 [PK MOHANTY  [62164/2025)02.08.2025 |ABLAPL/8636/2025 |10 | c
205 |PK JENA 162167/2025(02.08.2025 |ABLAPL/8709/2025 |10 | c |
206 [PK JENA 162169/2025(02.08.2025 |ABLAPL/8687/2025 |10 | c |
207 |[PK JENA 162170/2025|02.08.2025 |ABLAPL/8671/2025 |10 | c |
208 |[PK JENA 162172/2025(02.08.2025 |ABLAPL/8651/2025 |10 | c
209 |[PK JENA 162174/2025/02.08.2025 |ABLAPL/8675/2025 |10 | c |
210 [oohoRTE o [62178/2025(02.08.2025  |ABLAPL/8647/2025 |10 c
211 b o o [62179/2025(02.08.2025  |ABLAPL/8639/2025 |10 c
212 | oo ORNTE  162180/2025(02.08.2025  |ABLAPL/8638/2025 |10 c
213 |PRASANTA 162183/2025(02.08.2025 |ABLAPL/8634/2025 |10 | c |




| [KUMAR JENA

214 | R ORNTE  |62185/2025(02.08.2025  |ABLAPL/8584/2025 |10 c

215 | AN ]62186/2025(02.08.2025  |ABLAPL/8582/2025 |10 c

216 oo ORNTE 16218872025 (02.08.2025 | ABLAPL/8581/2025 |10 c

217 | AN 162189/2025(02.08.2025 | ABLAPL/8551/2025 |10 c

218 ;SﬁiﬁNggNA 62190/202502.08.2025 |ABLAPL/8462/2025 |10 c

219 [oBoRNT o [62191/2025(02.08.2025  |ABLAPL/8459/2025 |10 c

220 |on oRNTE  162192/2025(02.08.2025  |ABLAPL/8382/2025 |10 c

221 |[S. BISWAL 162203/2025(02.08.2025 |[WP(C)/5028/2025 |10 | c |
222 |P. K. BEHERA [62205/2025|02.08.2025 [WP(C)/14564/2025 |7 | o
223 |S SWAIN 162207/2025(02.08.2025 |[FA0/217/2024 0 | c
224 |H K MOHANTA |62209/2025(02.08.2025 |CRLREV/207/2024 |10 | c |
225 |A. K. MOHANTY |62211/2025|02.08.2025 |ABLAPL/13181/2021 |7 | o
226 |S. CHOUDHURY |62212/2025|02.08.2025 |ABLAPL/8700/2025 |7 | o
227 |J.P.KAR 162240/2025(02.08.2025 |WP(C)/12089/2025 |7 | SR
228 |J.P.KAR 162241/2025(02.08.2025 |WP(C)/12780/2025 |7 | v
229 |J.P.KAR 162242/2025(02.08.2025 |[WP(C)/12782/2025 |7 | u |
230 |R.R.CHHORAY |62243/2025|02.08.2025 |[WP(C)/12627/2025 |7 | u |
231 |J.P.KAR 162245/2025(02.08.2025 |CONTC/3442/2025 |7 | u |
232 |J.P.KAR 162246/2025(02.08.2025 |ABLAPL/6831/2025 |7 | u |
233 |J.P.KAR 162247/202502.08.2025 |WP(C)/11549/2025 |7 | u |
234 |K.K.SAHOO 162248/2025(02.08.2025 |WP(C)/19369/2025 |7 | u |
235 |P. K. JENA  |62249/2025(02.08.2025 |CMP/1006/2025 0| c |
236 |A. K. SAHOO |62254/2025(02.08.2025 |CMP/1091/2025 0| c |
237 |G. SUNDARA  |62255/2025|02.08.2025 |CMP/1145/2025 0 | c |
238 M. DAS 162257/2025(02.08.2025 |[WP(C)/18937/2024 [10 | c |
239 M. DAS 162258/2025/02.08.2025 |WP(C)/18933/2024 |10 | c |
240 |C. RANA 162261/202502.08.2025 |CMP/967/2025 0 | c |
241 [P.K.M 162262/202502.08.2025 |WP(C)/38665/2021 |7 | o
242 |S.N.SHARMA  |62263/2025|02.08.2025 |CRLMC/784/2025 |7 | o
243 |S.N.SHARMA  |62264/2025|02.08.2025 |MATA/295/2023 |7 | o
244 [B. K. DAS 162266/2025/02.08.2025 |WP(C)/21062/2025 |10 | c |
245 |P. BEHERA 162267/2025|02.08.2025 |WP(C)/14564/2025 |10 | c |
‘246 ?éliATHY ‘62269/2025‘02.08.2025 JCRLA/28/2024 ‘10 ‘ ‘c ‘
247 |P. K. BEHERA |62271/2025(02.08.2025 |WP(C)/21349/2025 |10 | c |
248 |S. DAS 162272/202502.08.2025 |CONTC/8056/2022 |10 | c |
249 |S. K. ROUTRAY 62273/2025|02.08.2025 |JCRLA/27/2024 110 | c |
250 |S. DAS 162274/2025(02.08.2025 |CONTC/9352/2023 |10 | c |




251 [P.K.MISHRA  |62275/2025(02.08.2025 [WP(C)/4751/2025 |7 | v
252 |M.K.PANI 162276/2025(02.08.2025 |[WP(C)/197/2024 |7 | v
253 |[P.K.PRUSTY  |62277/2025|02.08.2025 |CRLREV/216/2021 |7 | .
254 |MD.MOINUDDIN |62279/2025(02.08.2025 |WP(C)/21219/2013 |7 | .
255 [MD.MOINUDDIN [62281/2025(02.08.2025 [WP(C)/21216/2013 |7 | v
256 |S.P.DAS 162282/2025(02.08.2025 |CRLMP/856/2025 |7 | v
257 [B. K. PATI  |62283/2025|02.08.2025 |CRLREV/590/2019 |10 | c |
258 [B. K. PARDHI |62284/2025|02.08.2025 |CRLREV/257/2016 |10 | c |
259 |B. K. PARDHI |62285/2025|02.08.2025 |CRLREV/255/2016 |10 | c |
260 R. B. MISHRA |62286/2025|02.08.2025 |WP(C)/27609/2023 |10 | c |
261 |G.JAYSINGH  |62287/2025|02.08.2025 |CRLA/333/2023 0 | c |
262 |A.K.BARIK 162288/2025/02.08.2025 |FAO/148/2025 0 | c |
263 |M.R.SAHOO 162289/2025/02.08.2025 |CONTC/3546/2025 |10 | c |
264 |M.R.SAHOO 162291/2025/02.08.2025 |CONTC/3547/2025 |10 | c |
265 |M.R.SAHOO 162292/2025/02.08.2025 |CONTC/3557/2025 |10 | c |
266 |G SUNDARA 162294/2025/02.08.2025 |TRP(C)/110/2019 |10 | c |
‘267 ‘QUARDIR ‘62297/2025‘02.08.2025 FA/58/1959 ‘7 22500’3*25‘00‘U ‘
268 M PAGAL 162304/2025/02.08.2025 [BLAPL/11076/2024 |10 | c |
269 |AT NAYAK 162306/2025|02.08.2025 |CMP/1133/2025 0 | c |
270 |[PK LENKA 162308/2025/02.08.2025 |RSA/396/2016 0 | c |
271 |PK MOHANTY  [62309/2025(02.08.2025 |CRLMC/2691/2025 |10 | c |
272 |BN DASH 162310/2025(02.08.2025 |[WP(C)/22471/2013 [10 | c |
273 |[PK MISHRA 162311/2025/02.08.2025 [BLAPL/2182/2025 [10 | c
| | | Total 12496

NIC




